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has allotherfacuihes exceptmedicalfacuity It
was a strong desire of Dr Han Singh Gaurthat
there mustbe a medical college i Sager This
i1s a long standing demand for whichcitizens,
youths and students have taken out demonstra-
tions severaltimes Chief Ministers who held
office at different imes had made assurances
tooforthe opening of amedical collage in Sager
Estabh shment of amedicalcollage m Sageris
amustin orderto prowde medical faciites not
onlyin 5 distnets under Sager division but also
in other distncts of Bundelichand Public health
is responsibility of awelfare State

So, | would like to request the Central
Govemnmentto establish amedical collegein
Sagarimmediately in the light of the need for
exiension of medical faciihes

13.00hrs

(v) Need for construction of a new
mammammm

SHRIMATI KRISHNENDRA KAUR .

(Deepa) (Bharatpur) Mr Speaker, Si, Bharatpur
city mthe eastem part of Rajasthan s adjacent
to the border of Uttar Pradesh, but i1s qurte
backward Theressarailwaybndge toreachthus
city, bndge connects Delhiwith Bharatpur This
bndge has outhived its ife Both the hght and
heavy vehicles cannot pass bver this bndge, so
they havetotakearoundof 5Kms whichtakes
onehourmore The Government has fundsbut
the work has notyet started

Solwouldhketo requestthe Central Gov-
emment to start this work at earhest

(V) Needto Ensure that Fiscal Rellefon
Synthetic fibresand fiimentyarns is Passed
ontothe Cansumer

(Enghsh]

SHRI KASHIRAM RANA (Surat) Inthe’
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Finance Mirsster's Budget proposalsfor 1993-
94 thadbeen saxdthat as part oflong termpolicy
of banging synthetic fabncs within the reach of
thecommon man, he hadfelttheneadioreaduce
the excise duty mnthes sector The said conces-
sion given to the man-made Fibre yarn in the
budget proposals amounisto Rs 318crores

However, the most significantpronounce-
ment on the excise duty segment from the
Finance Ministry comes from outside the Bud-
getproposals The Finance Minister made it
clearthatthe excise duty concessions onsyn-
thetcfibres andfilament yams was to be passed
on.

The Minster also cautioned that theimport
dutes would be slashed drasticallyto openthe
flood gates of synthetic hibres and filaments
imports dthelocal spinners falediopass onthe
the reduction in excise duties to achieve the
aboveobjective

‘However, in case of man-made
yams(Viscose and Polyster) past expenences
have always been that the duty concessions
given atthe raw matenal stage have notbeen
passed on to the end consumers It 15 well-
known that the weaving industry of Surat 1s
consumng 70 percentof total yams production
yearly and the spinners are making crores of
rupees from poor weavers and consumers by
the profteenng system

lurge upon the Central Governmenttotake
immadkate steps to pass on the fiscal rehefto the

consumers ungently

(vi) Need to Construct Rallway Cross-
ing on the way to Tounst Resort at Mong
pong, Darjeeling

SHRIJITENDRANATH DAS (Jaipargun)
Iwishtodrawtheattention ofthe Governmentto
thefactthatthe Forest Departmeanthas opened
of Tounst Resort at Mongpong in Daneeling,
West Bengal, on 18th December 1922, with
entertainment facHities such as niver rafting,
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paddie Boating, Elephant nding, picricikang etc:
Alarge number of peopie visit this spot dunng
weekdaysandholidays Butonthewaytothe
spotatadestance of more than half-a-kiometre
there is a metre guage ralway track to cross
Peoplocann'tbnngtheir velucles up to the spot
for which visitors are facing much difficulty in

| urge upon the Central Gopvemment to
take immedhate necessary steps to erect a
temporary railway crossing to enable the wisi-
tors tobnng their vehicles up to the spot

(vil)Need to Modernise sone Canal krri-
gation System in Bihar

[ Transiaton)

SHRI RAM PRASAD SINGH
(Bikramgan)) Mr Speaker, Sir, underthe Rule
377 Iwould like to inform the House thsatthe
Sone Canal Irngation system built at Dehn
Indrapun ,n Bihar State has become 117 years
old This was constructed by the Bntishersin
1875 This s one of the bigimgation schemes
of the country, which imgates 24 lakh acres of
land in Rohatas Bhabhua, Buxar, Bhojpur,
Aurangabad, Gaya, jahanabadand Patna cis-
tncts of Bihar In absence of repair work, this
scheme has almostcometoanend Mostofits
big and small canals have been damaged and
canal beds are filled with sit With the resuit,
they are unable to release as much waterasis
theircapacity Atthesame me, two bigimga-
ton projects have been constructed mthe upper
partotthe Sonecatchment area, resulting inthis
scheme notgeting adequate water Inabsence
of rain andin the wake of drought and heavy rain
causing fioods, crops of the farmers inthis area
are damaged every year, butfarmers haveto
pay " reverue
For asolutionto these problems, farmers of this
ragion have been collechvely demandmgthe
modemisation of Sone Canal They hadbeen
staging dhama and taking out demonstrations
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fromtmetotime

So, iwould urge upon the Central Govemn-
mentto modermise the Sone Canalirmgation
systemintheinterest of public and the country
Bihar, Madhya Pradesh and Uttar Pradesh
should be given water in accordance with the
Bansagar-Rihand agreement, andthe Kadavan
resarvoir projact, which is connected with this
scheme, should be constructed immedrately

(vill) Need for construction of an under-
ground subway at Charichl Dadri Rall-
way Crossing in Haryana

SHRI JANGBIR SINGH (Bhwani) Mr
Speaker, Sir, under Rule 377 | would like to
nformthe House and through you | would kketo
draw the attention of the Central Governmentto
the problems of the residents of Charkiu Dadn
townunder my constituency BhwareinHaryand
CharkhiDadn issituated on Rewan-Bhatinda
railway ne which s baing convertedinto broad
guage from metreguage Adjoningtherailway
ine, thereis auntof Cement Corporabon of india
mnwhichthousands of lahovrers areworking, n
thus area there s afood grain market and Gandh
Nag er Colony 18 also there, but the railway
crossmg joinng this area remains closed all the
bmebecause of shunting Duetociosure ofthe
railway crossing, the residents of this area,
School-going students, customers andtraders
coming to the food grain market face a great
hardship daily Sometimes serous pahents
have towaitforlong for the opening of the radway
crossing, which creates a fearof accidents and
several acodents have already occurred there

So, lurge uponthe Central Govemmentto

construct a subway for pedestnans, cycle
nkshawas and scooters who may movefreely

solong asthe work of convertingthis raiway hne
nio broad gauge goes on

[Enghsh)

MR SPEAKER Now, theHouse stands
adjoumedtomeetagainat2 10p m



